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Divisional Forest Officer, Bettiah,

West Champaran, Bihar.
(In the Matter of Original Application No.-587/2022, Order dated-06.01.2023)

Related Site : Semralabedha Ghat on the bank of river Gandak, Ps-Piprasi, District-West
Champaran, Bihar.

Complainants : Sri Krishna Kumar Ram and Others of Semralabedha Panchyat,
District- West Champaran, Bihar
Background :

The Hon’ble National Green Tribunal (NGT), Principal Bench, New Delhi, has taken cognizance
on the complaint of Sri Krishna Kumar Ram and others of Semralabedha Panchyat, District-West
Champaran, Bihar and passed an order dated: 06.01.2023 in Original Application no.-587/2022.
In the said order the Hon’ble NGT has directed to file the reply/ response by the respondents
within two months at judicial ngt@gov.in and also consider presence of the DFO and District
Magistrate, Valmikinagar, Bihar before this Hon’ble Tribunal physically or through VC on the
fixed date for further consideration on 17.03.2023.

Site’s Description :

The extent of the Eco-Sensitive Zone (ESZ) varies from 0 metre to 09 k.m. from boundary of the
Valmiki Tiger Reserve (VTR), zero extent is towards western side sharing interstate boundary
with Uttar Pradesh and towards northern side sharing international boundary with Nepal. The
Map of the sanctuary demarcating the ESZ boundary and the geo co-ordinates are attached as
annexure 1 and Annexure [A in the notification S.O 3026(E) dated-13.09.2017 of the Ministry of
the Environment, forest & Climate Change (EFCC), New Delhi. Semralabedha (27°8°46.645” N,
84°0°8.654” E) which is falling within the Eco-Sensitive Zone (ESZ) of Valmiki Tiger Reserve
is listed at SI no.-295 of the above cited the Gazette of India. (Annexure-I)

Semralabedha Ghat situated at the bank of river Gandak, Semralabedha panchayat, P.O.-
Semralabedha, P.S.-Piprasi, District- West Champaran, Bihar. The West champaran district
boundary is surrounded by hilly region of Nepal in North. The hills contain large stretches of
forest. The streams from hills bring down huge quantities of sand during monsoon. This district

has a rich source of minor mineral mainly river made material (sand).

Proceeding:

L The concerned site in question falls in the Eco-Sensitive Zone of Valmiki Tiger

Reserve and it comes under the territorial jurisdiction of Bettiah Forest Division,
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Bettiah, West Champaran and the concerned forest range is Bagaha forest range
of Bettiah Forest Division. The nearest forest area falls under the jurisdiction of
Madanpur Range of Valmiki Tiger Reserve, Division II. Semralabedha Ghat is a
sand Ghat and it is not a notified forest land, due to which necessary action was
taken by the mining department office.
IL. Commercial mining activity was prohibited in the Eco-Sensitive Zone of Valmiki
Tiger Reserve declared vide notification S.0-3026 (E) dated-13.09.2017 followed
by an amended notification S.O- 2765 (E)- dated 09.07.2021. (Annexure-II). The
mining lease for Semralabedha Sand Ghat was cancelled by the mining department
in compliance of the provisions of the Eco-Sensitive Zone Notification.
1L In relation to prohibition of illegal sand mining work in Semralabedha Panchyat,
the competent authority, Mineral Development Officer, West Champaran, Bettiah
vide letter no.-933 dated: 04.06.2022 & Letter no.-1012 dated: 20.06.2022 was
requested by Valmiki Tiger Reserve authorities to take strict action against it.
(Annexure-I1I)
IV. A FIR was lodged by Forester, Madanpur-Cum-Naurangia Forest Beat, Valmiki
Tiger Reserve, Divison-02, Bettiah against the violators in concerned Piprasi
Police Station, Bagaha, Police District (West Champaran) vide letter no.-38 dated
22.06.2022. Which came to be registered as Piprasi P.S. case no.-51/22 against
1. Rameshwar Bin S/o Sri Bhawat Bin, At-Bhashia, P.S- Piprasi, District-West
Champaran, Bihar.

2. Sri Vinod Yadav, At-Bansgaon, P.S.-Patkhailia, Bagaha, District- West
Champaran, Bihar.

3. Sri Dinesh Jaysawal, S/o- Sri Mohan Jaysawal, At-Chhitouni, P.S-
Hanumanganj, District- Kushinagar (UP).

4. Sri Ramnath Gupta, S/o- Sri Dev Narayan Gupta, At-Chhitouni, P.S-
Hanumanganj, District- Kushinagar (UP).

5. Sri Raju Roniyar, At- Chhitouni, P.S- Hanumanganj, District- Kushinagar
(UP). (Annexure-1V)

V. The Valmiki Tiger Reserve authorities requested to the Superintendent of Police
(SP), Bagaha, West Champaran, vide letter no.-1064 dated:28.06.2022 regarding
lodging of FIR & taking strict action for prevention of illegal sand Mining being
done in ESZ (within 0 metre to 09 k.m. form forest boundary) of Valmiki Tiger

Reserve. (Annexure-V)
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VI.  Inthis regard, the Valmiki Tiger Reserve authorities also informed about this issue
to Conservator of forest-cum-Field Director, Valmiki Tiger Reserve, Bettiah, West
Champaran and mentioned the action taken by him vide letter no.-1942 dated:
20.10.2022 & letter no.-1971 dated:26.10.2022. (Annexure-VI)

VII. In this regard, a meeting was organized by the Conservator of Forest-Cum-Field
Director, Valmiki Tiger Reserve, Bettiah office on 21.10.2022, in which
Conservator of Forest-Cum-field Director, DFO-Cum-Deputy Director, Valmiki
Tiger Reserve, Division-02, Bettiah, DFO Bettiah Forest Division & Mining
Inspector, representative of District Mining Officer, West Champaran, Bettiah
participated and further necessary action taken by them in this regard was
discussed. (Annexure-VII)

VIII. Local villagers Sri Sudarshan Nishad, Sri Kaushal Kumar, Sri Rajmangal Bind,
Sri Tirath Raj Kushwaha, Sri Krishna Kumar Ram and others register there
statement before joint committee constituted by Hon’ble National Green Tribunal
(NGT) that illegal sand mining was carried on before the floods about six months
ago. In the outcomes under the observation of Joint committee, there was no sand
storage and no any mechanical equipment engaged in sand mining activities found
on the bank of Gandak River in the area under reference.

IX. A joint inspection of the site under reference was held on 8™ February 2023 by
DFO-Cum-Deputy Director, Valmiki Tiger Reserve, Division-02, Bettiah,
DFO Bettiah, Bettiah Forest Division, District Magistrate, Bettiah, Superintendent
of Police, Bagaha and Mineral Development Officer, Bettiah. There was no any
mechanical equipments, sand extraction and sand storage evidence found on the
concerned site. This detailed inspection of the Semralabedha site showed no direct
or indirect signs of sand mining affirming that no mining activity is being carried

out at the site.

-Sd/-
DFO Bettiah
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Photographs of Site Visit on 08.02.2023

Latitude: 27 147663

Longitude: B2.980409
Elevation: 139.6614m

me: 02-08-2023 14:37
hiote: sarmra labedaha

E:\Mirror\Bettiah Division\Legal\NGT\Bettiah Division NGT Report 2023.docx



.'/‘

160

DFO-Cum-Deputy Director, Valmiki Tiger Reserve Division-02,
Bettiah, West Champaran, Bihar.
(In the Matter of Original Application No.-587/2022, Order dated-06.01.2023)

Related Site : Semralabedha Ghat on the bank of river Gandak, Ps-Piprasi, District-West
Champaran, Bihar.

Complainants : Qi Krishna Kumar Ram and Others of Semralabedha Panchyat,
District- West Champaran, Bihar
Background :

The Hon’ble National Green Tribunal (NGT), Principal Bench, New Delhi, has taken cognizance
on the complaint of Sri Krishna Kumar Ram and others of Semralabedha Panchyat, District-West
Champaran, Bihar and passed an order dated: 06.01.2023 mn Original Application no.-587/2022.
The Hon’ble NGT was directed to file the reply/ response by the respondent within two months
at judicial ngt@gov.in and also consider presence of the DFO and District Magistrate,
Valmikinagar, Bihar before this Hon’ble Tribunal physically or through VC on the fixed date for

further consideration on 17.03.2023.

Site’s Description

The extent of the Eco-Sensitive Zone (ESZ) varies from 0 metre to 09 k.m. from boundary of the
Valmiki Tiger Reserve (VTR), zero extent is towards westemn side sharing interstate boundary
with Uttar Pradesh and towards northern side sharing international boundary with Nepal. The
Map of the sanctuary demarcating the ESZ boundary and the geo co-ordinates are attached as
annexure 1 and Annexure TA in the notification S.0 3026(E) dated-13.09.2017 of the Ministry of
the Environment, forest & Climate Change (EFCC), New Delhi. Semralabedha (27°8°46.645” N,
84°0°8.654” E) which is falling within the Eco-Sensitive Zone (ESZ) of Valmiki Tiger Reserve

is listed at SI no.-295 of the above cited the Gazette of India. (Annexure-I)

Semralabedha Ghat situated at the bank of river Gandak, Semralabedha panchayat, P.O.-
Semralabedha, P.S.-Piprasi, District- West Champaran, Bihar. The West champaran district
boundary is surrounded by hilly region of Nepal in North. The hills contain large stretches of
forest. The streams from hills bring down huge quantities of sand during monsoon. This district

has a rich source of minor mineral mainly river made material (sand).

Proceeding:
L. The concerned site in question falls in the Eco-Sensitive Zone of Valmiki Tiger

Reserve and it comes under the Jurisdiction territorial of Bettiah Forest Diviston,

Bettiah, West Champaran and the concerned forest range is Bagaha forest range
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of Bettiah Forest Division. Semralabedha Ghat is a sand Ghat and 1t 1s not a
notified forest land, due to which necessary action was taken by the mining
department office.

IL. The mining lease for Semralabedha Sand Ghat was cancelled by the mining
department in compliance to the Eco-Sensitive Zone of Valmiki Tiger Reserve
notification S.0-3026 (E) dated-13.09.2017 followed by an amended notification
S.0- 2765 (E)- dated 09.07.2021. (Annexure-II)

11 In relation to prohibition of illegal sand mining work in Semralabedha Panchyat,
the undersigned has written to competent authority, Mineral Development Officer,
West Champaran, Bettiah vide letter no.-933 dated: 04.06.2022 & Letter no.-1012
dated: 20.06.2022 and requested official to take strict action against it
(Annexure-111) .

IV, A FIR was lodged by Forester, Madanpur-Cum-Naurangia Forest Beat, Valmiki
Tiger Reserve, Divison-02, Bettiah against the violators in concerned Piprasi
Police Station, Bagaha, Police District (West Champaran) vide letter no.-38 dated
22.06.2022. Which came to be registered as Piprasi P.S. case no.-51/22 against
| Rameshwar Bin S/o Sri Bhawat Bin, At-Bhashia, P.S- Piprasi, District-West

Champaran, Bihar.

N

Sri Vinod Yadav, At-Bansgaon, P.S.-Patkhailia, Bagaha, District- West

Champaran, Bihar.

Ll

Sri Dinesh Jaysawal. S/o- Sri Mohan Jaysawal, At-Chhitouni, P.S-
Hanumangan], District- Kushinagar (UP).
4. Sri Ramnath Gupta, S/o- Sri Dev Narayan Gupta, At-Chhitouni, P.S-

Hanumanganj, District- Kushinagar (UP).

5. Sri Raju Roniyar, At- Chhitouni, P.S- Hanumanganj, District- Kushinagar
(UP). (Annexure-IV)
V. Undersigned raised this issue and requested to the Superintendent of Police (SP),

Bagaha, West Champaran, vide letter no.-1064 dated:28.06.2022 regarding
lodging of FIR & taking strict action for prevention of illegal sand Mining being
done in ESZ (within 0 metre to 09 k.m. form forest boundary) of Valmiki Tiger

Reserve. (Annexure-V)

VI.  In this regard, the undersigned also informed about this issue to Conservator of
forest-cum-Field Director, Valmiki Tiger Reserve, Bettiah, West Champaran and
mentioned the action taken by him vide letter no.-1942 dated: 20.10.2022 & letter
no.-1971 dated:26.10.2022. (Annexure-VI)
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VII. In this regard, a meeting was organized by the Conservator of Forest-Cum-Field
Director, Valmiki Tiger Reserve, Bettiah office on 21.10.2022, in which
Conservator of Forest-Cum-field Director, DFO-Cum-Deputy Director, Valmiki
Tiger Reserve, Division-02, Bettigh, DFO Bettiah Forest Division & Mining
Inspector, representative of District Mining Officer, West Champaran, Bettiah
participated and further necessary action taken by them in this regard was
discussed. (Annexure-VII)

VIIL. Local villagers Sri Sudarshan Nishad, Sri Kaushal Kumar, St Raymangal Bind,
Sri Tirath Raj Kushwaha, Sri Krishna Kumar Ram and others register there
statement before joint committee constituted by Hon’ble National Green Tribunal
(NGT) that illegal sand mining was ?al‘l'ied on before the floods about six months
ago. In the outcomes under the observation of Joint committee, there was no sand
storage and no any mechanical equipment engaged in sand mining activities found
on the bank of Gandak River in the area under reference.

IX. A joint inspection of the site under reference was held on 8" February 2023 by
DFO-Cum-Deputy Director, Valmiki Tiger Reserve, Division-02, Bettiah,
DFO Bettiah, Bettiah Forest Division, District Magistrate, Bettiah, Superintendent
of Police, Bagaha and Mineral Development Officer, Bettiah. There was no any
mechanical equipments, sand extraction and sand storage evidence found on the
concerned site. This detailed inspection of the Semralabedha site confirmed no

mining activity is being carried out at the site.

—){\b\w’s
DFO-Dum-Deputy Director,
Valmiki Tiger Reserve Division-02, Bettiah

H:\Mew folder 17-18 Bill\Amin j\NGT Report 2023 .docx



163 (AHV\Q}(U;-E_ID

[ 5T I-TW8 3(ii) ] SE 1 ST STHERY 23
MINISTRY OF ENVIRONMENT, FORESTS AND CLIMATE CHANGE
NOTIFICATION

New Delhi, the 13th September, 2017

8.0. 3026(E).—WHEREAS, a draft notification was published in the Gazette of India,
Extraordinary, vide notification of the Government of the India in the Ministry of Environment,
Forest and Climate Change number S.0. 1824 (E), dated the 19™ May, 2016 inviting objections and
suggestions from all persons likely to be affected thereby within the period of sixty days from date
on which copies of the Gazette containing the said notification were made available to the public;

AND WHEREAS, copies of the Gazette containing the said draft notification were made
available to the public on the 19* May, 2016;

AND WHEREAS, objections and suggestions received from persons and stakeholders in
response to the draft notification have been duly considered;

AND WHEREAS, the Valmiki Wildlife Sanctuary, Valmiki National Park and Valmiki
Tiger Reserve are situated in the West Champaran District of Bihar and are spread over an area of
898.73 square kilometers and the Sanctuary is bound by India Nepal border in the north and Uttar
Pradesh - Bihar border along River Gandak in the west;

AND WHEREAS, the Valmiki Wildlife Sanctuary, Valmiki National Park and Valmiki Tiger
Reserve have special and locally unique landscapes and vegetation comprising of Terai areas of the
outer Siwaliks of the Himalayan foothills, these are composed of mosaic of varied landforms and
ecosystems consisting of forested hills and valleys, riverine open woodlands, grasslands and swampy
areas sheltering rich diversity of flora and fauna; the fauna includes Tiger (Panthera tigris), Leopard
(Panthera pardus), Wolf (Canis lupus), Wild dog (Cuon alpinus), Hyena (Hyaena sp.), Jungle Cat
(Felis chaus), Civets (Viverricula spp.), Otter (Lutrogale perspicillata), Gaur (Bos gaurus), Sambhar
(Rusa unicolor), Chital (Axis axis), Barking Deer (Muntiacus muntjak), Hog Deer (Hyelaphus
porcinus), Sloth bear (Melursus ursinus), Python (Pythonidae spp.), Mugger (Crocodilus palustris),
Langur (Semnopithecus spp.), etc.; bird species like Peacock (Pavo cristatus), Vultures (Gyps spp.)
and numerous species of birds inhabit the Sanctuary, some being endangered or vulnerable;

AND WHEREAS, the tract of Valmiki Tiger Reserve is the source region of two major rivers
Gandak and Burhi Gandak of the North Bihar plains yielding long term ecological and
environmental significance of the area;

AND WHEREAS, the fringes of Valmiki Tiger Reserve are also inhabited by Tharu tribe as
a major community in the landscape and other tribes in pockets which enrich the ethnic, cultural and
anthropological significance of the area;

AND WHEREAS, it is necessary to conserve and protect the area, the extent and
boundaries of which are specified in paragraph 1 of this notification, around the protected area of
Valmiki Tiger Reserve including Valmiki Wildlife Sanctuary and Valmiki National Park as Eco-
sensitive Zone from ecological and environmental point of view by habitat management aiming at
improving and preserving the genetic resources of the aforesaid protected area, réintroduction and
rehabilitation of local species, promote environmental education and ecological research and to
prohibit industries or class of industries and their operations and processes in the said Eco-sensitive
Zone;

NOW THEREFORE, in exercise of the powers conferred by sub-section(1) and clauses (v)
and (xiv) of sub-section (2) and sub-section (3) of section 3 of the Environment (Protection) Act,
1986 (29 of 1986) read with sub-rule (3) of rule 5 of the Environment (Protection) Rules, 1986, the
Central Government hereby notifies an area to an extent ranging from 0 metre to 9 kilometres
around the boundary of the Valmiki Wildlife Sanctuary, Valmiki National Park and Valmiki Tiger
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Valmiki Tiger Reserve Eco-sensitive Zone (hereinafter referred to as the Eco-sensitive Zone)
details of which are as under, namely:-

1. Extent and boundaries of Eco-sensitive Zone.-(1)The extent of the Eco-sensitive Zone
varies from 0 metre to 9 kilometres from the boundary of the Valmiki Wildlife Sanctuary, Valmiki
National Park and Valmiki Tiger Reserve, zero extent is towards Western side sharing inter-state
boundary with Uttar Pradesh and towards Northern side sharing international boundary with Nepal
and the area of the Eco-Sensitive Zone is 835.76 square kilometres,

(2) The map of the Sanctuary demarcating the Eco-sensitive Zone boundary and the geo co-
ordinates are appended as Annexure I and Amnexure IA.

(3) The list of 323 villages falling within the Eco-sensitive Zone along with their 8¢€0 co-ordinates at
Prominent points is appended as Annexure II.

(2) The Zonal Master Plan SO prepared shall be commensurate with the stipulations specified in this
notification and include the environmental implicatiops,

(3) The Zonal Master Plan shall be approved by the Competent Authority in the State Government.

(4) The Zonal Master Plan for the Eco-sensitive Zone shall be prepared by the State Government in
such manner as is specified in this notification and also in consonance with the relevant Central and
State laws and the guidelines issued by the Central Government, if any.

(5) The Zonal Master Plan shall be prepared in consultation with a] concerned State Departments,

(i) Environment;
(i1) Forest;
(iii) Urban Development:
(iv) Tourism;
(v) Municipal;
(vi) Revenue;
(vii) Agriculture;
(viii)  Animal and Fishery Resources;
(ix) Bihar State Pollution Control Board;
(x) Water Resources (Irrigation);
(xi) Archaeology; and
(xii)  Public Works (Road Construction),
for integrating environmental and ecological.considerations into it,

(6) The Zonal Master Plan shall not impose any restriction on the approved existing land use,
infrastructure and activities, unless so specified in this notification and the Zonal Master Plan shall

(7) The Zonal Master Plan shall provide for restoration of denuded areas, conservation of existing water
bodies, management of catchment areas, watershed management, groundwater management, soil and
moisture conservation, needs of local community and such other aspects of the ecology and environment that
need attention,
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THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

Annexure-1

Map of Valmiki Wildlife Sanctuary. National Park and Tiger Reserve, Bihar along with Eco-sensitive
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Annexure I-A

Geo Co-ordinates of boundary of Valmiki Tiger Reserve (Including Valmiki Wildlife Sanctuary and

National Park)

Sl. No.

LATITUDE

LONGITUDE

1

27° 9 26.366” N

84°2' 17478 E

27° 12’ 10.620” N

83° 59’ 18.233"E

27° 15" 6.225” N

83° 54’ 20.563" E

27° 19" 6.074” N

83°50” 10.006” E

27°22' 271.377" N

83° 53’ 1.327"E

27° 25’ 33.688” N

83°49’ 52.873"E

=1 o] | R W B2

27° 26 55.066” N

83° 56 22.629” E
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S. Monitoring Committee.-(1) The Central Government hereby constitutes a Monitoring Committee for
effective monitoring of the Eco-sensitive Zone, which shall comprise of the following, namely:-

(i)  Commissicner, Tirhut, Muzaffarpur Division -Chairperson;

(ii)  Field Director, Valmiki Tiger Reserve, West Champaran ~-Member:;

(iii)  District Magistrate, W, Champaran -Member;

(iv)  An expert in the area of ecology and environment to be nominated by the

Government of Bihar for a period not exceeding three years at a time, -Member;

(v)  One representative of non-Governmental Organisation (working in the field
of environment including heritage Conservation) to be nominated by the

Government of Bihar for a period not exceeding three years at a time, -Member;
(vi) Member Secretary or Member, Bihar State Biodiversity Board -Member;
(vi) Regional Officer, Bihar State Pollution Control Board ~Member;
(viii) Representative of Department of Revenue, Government of Bihar -Member;
(ix) Representative of Department of Water Resources, Government of Bihar - Member;
(x)  Representative of Department of Mines and Geology, Government of Bihar -Member;
(xi) Representative of Department of Agriculture, Government of Bihar -Member;
(xii) Representative of Department of Animal and Fish Resources,

Government of Bihar -Member;
(xiii) Divisional Forest Officer, Valmiki Tiger Reserve, Division-I/II by

rotation for period of three years -Member Secretary.

6. Terms of reference.- (1) The tenure of the Monitoring Committee shall be for a period of three years from the

date of publication of this notification in Official Gazette,
(2) The Monitoring Committee shall monitor the compliance of the provisions of this Notification,
(3) The activities that are covered in the schedule to the notification of the Government of India in the
erstwhile Ministry of Environment and Forest number 8.0. 1533 (E), dated the 14" September, 2006, and
are falling in the Eco-sensitive Zone, except for the prohibited activities as specified in the Table under
paragraph 4 thereof, shall be scrutinized by the Monitoring Committee based on the actual site-specific
conditions and referred to the Central Government in the Ministry of Environment, Forest and Climate
Change for prior environmental clearances under the provisions of the said notification,
(4) The activities that are not covered in the Schedule to the notification of the Government of India in the
erstwhile Ministry of Environment and Forests number S.0. 1533(E), dated the 14" September, 2006 and
are falling in the Eco-sensitive Zone, except for the prohibited activities as specified in the Table under
paragraph 4 thereof, shall be scrutinised by the Monitoring Committee based on the actual site-specific
conditions and referred to the concerned Regulatory Authorities.
(5) The Member Secretary of the Monitoring Committee or the concerned Commissioner shall be
competent to file complaints under section 19 of the Environment (Protection) Act, 1986 (29 of 1986)
against any person who contravenes the provisions of this notification,
(6) The Monitoring Committee may invite representatives or experts from concerned Departments,
representatives from Industry Associations or concerned stakeholders to assist in its deliberations depending
on the requirements on issue to issue basis.
(7) The Monitoring Committee shall submit the annual action taken report of its activities as on 31% March
of every year by 30™ June of that year to the Chief Wild Life Warden of the State as per proforma appended
at Annexure III.
(8) The Central Government in the Ministry of Environment, Forest and Climate Change may give such
directions, as it deems fit, to the Monitoring Committee for effective discharge of its functions.
7. The Central Government and State Government may specify additional measures, if any, for giving effect
to provisions of this notification.
8. The provisions of this notification shall be subject to the orders, if any, passed, or to be passed, by the
Hon’ble Supreme Court of India or the Hi gh Court or the National Green Tribunal.
{F. No. 25/197/2015-ESZ-RE]
LALIT KAPUR, Scientist ‘G’
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274 Parsanda 27°16'47.162" N 84°33'3.881"E
275 Serahwa 27°16'6.534" N 84°23' 56.857"E
276 Khurhuria 27°16'28.230" N 84° 24'34.410" E
277 Sembhupur 27°17'41.387" N 84°34'57.058" E
278 Khairatia 27°17'34951" N 84°35'44.963"E
279 Bhatujhila 27°17'48.134" N 84° 38' 14.019"E
280 Ban Bairia 27°15'46.245" N 84°35'42.242"E
281 Puraina 27°15'42.302" N 84° 36' 39.802" E
282 Darhia 27°14'7.255" N 84°8'11.392"E
283 Naraingarh 27°14'38.528" N 84°2'15432"E
284 Chegauna 27°13'23.494" N 84°3'36.449"E
285 Barba 27°13'40.253" N 84°6'28.736" E
286 Bakulia 27°14'32.074"N 84°4'44.097"E
287 Majhauwa 27° 14'38.160" N 84° 3'54.686" E
288 Behuarwa 27°14'36.684" N 84°3'3.787"E
289 Jamira 27°16'1.674" N 84° 6'19.860" E
290 Songaharwa 27°19'15.327" N 83° 57 24.090" E
291 Bairiya Khurd 27°18'2.482" N 84° 1'49.359"E
292 Satchubanwa 27°19'31.316" N 83°59'24,250" E
293 Katphorwa 27°11'11.318"N 84°3'13.643"E
294 Gandhariya 27° 14'12.385" N 84°3'29.949" E
295 Semralabedaha 27° 8'46.645" N 84°0'8.654" E
296 Kehunia Dih 27° 15'45.604" N 84°31'27.937"E
297 Panchgarwa 27°12'45.365" N 84°6'7.012" E
298 Gorkati 27° 11'40.625" N 84°4'51.301"E
299 Laukar 27°14'38.776" N 84°36'28.747"E
300 Malkuli -Patkhuli 27°8'30.00" N 84°3'0.00" E
301 Narainapur 27°7'48.00" N 84°3'15.0"E
302 Parsa . 27°18'30.25" N 84°20'25.33"E
303 Kanghusari 27°17'2030" N 84°18'30.50" E
304 Madanpur 27°14'30.40" N 84°0'30.5"E
305 Sitalpur 27°13'57.34"N 84°35'41.674" E
306 Biranchi 271‘ 14'35.324" N 84°35'32.080"E
307 Bhavanipur 27° 14'12.710" N 84°34'24.922"E
308 Bengra 27°15'23431"N 84°23'4.571"E
309 Lachhnauta (Part) 27°14'48.687" N 84°23'23.691"E
310 Turkanli 27° 14' 50.949" N 84°22'49.358" E
311 Shahajanpur 27°15'2.050" N 84°23'53.090"E
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